
Online Single Window System
.

The Government of NCTD has developed an Online Single

Window System Portal for seamless, expeditious and hassle -free

processing of the payment of professional fee bil ls of the

Counsels empaneled with the Law Department of GNCTD



Step 1 : The Government Counsels  have to log in the portal 
through the web portal  https://osws.delhi.gov.in

https://osws.delhi.gov.in/


Step 2 : Updating of Profile for Govt. Empanelled Counsel
In Edit Profile Section, a Form for updation of Government Counsel details will be displayed through which a
Counsel can update his profile for further use of this portal.



Contd…

A Counsel has to create his profile 
by updating his details like 
designation, PAN No, Mobile No, 
Email- Id, Present Address and 
Bank Accounts Details (IFSC Code, 
Account Number, Bank Name, 
Bank Branch Address). After 
saving the details, his account will 
be created on the portal with all 
necessary details for use of the 
Portal



Step 3 : Add Professional Work Details against the BTF
After the account is created with an updated profile, the Counsel may create the invoice for the work 
done by him. He has to start by clicking on “Add work Done in BTF” to add the work completed against 
the Brief Transmission Form(BTF) issued to him.



• The Counsel shall have

the facility to search the

BTF by BTF Number,

Case Title or Case

Number.

• If no details are

available with him, he

can also search from the

display of the list of all

the BTFs issued to him in

the drop down menus.

Contd…



Contd…

• The list of all the BTFs

issued to the Counsel

shall be displayed on the

screen. The Counsel can

add his work on a click

on the link- “Add work

done” in the BTF column

itself.



Contd…

• After clicking the “Add work

done”, the portal will take the

user to the form to add the

professional work to create the

invoice.

• The Counsel may add the work

one-by-one by selecting nature

of work from the list along-with

the supporting documents, to

add the bill in invoice. After

filling all relevant details the

Counsel has to click “Add Work

Done” button



Step 4 : Generate and Submission of Invoice by the Counsel

After adding the work

done by the Counsel,

he shall be able to

generate the invoice

by clicking on

“Create New

Invoice” from the

menu.



Contd…

• The list of Invoices created

by the Counsel on the basis

of his work done/added by

him shall be displayed on

the screen.

• The Counsel may click Add

Bills to Generate New

Invoice.



Contd…

• The Form to add the

professional work to

the Invoice will be

displayed.

• The Counsel may

Preview Bill by

selecting the already

added work done.



Contd…

• The draft invoice will

be displayed.

• The Counsel may

generate the bill by

clicking the Generate

Bill Button.



Contd…

After the bill is generated,

a message of successful

generation of invoice

with invoice number

will be displayed on the

screen.



Contd…

• The Counsel then has to

authenticate the invoice by e-

Signing it. For this he has to click

the “e-sign and Submit” button.

By this he will be able to digitally

sign the invoice by entering his

Aadhaar Number. This digital

signature shall be OTP based

which will be generated after

entering the Aadhaar number.

• The Counsel will receive the OTP

on his mobile phone.



Contd…

• After the invoice is digitally

signed, it will be displayed

on the screen.

• An SMS will be sent to the

Counsel for submission of

the bill.



If an objection is raised by the

department against an invoice

number, it may be seen in

“Query Raised on Invoice” tab

under “Bill Details” section and

then the Counsel can clear the

query or can upload any

additional documents if required

by the department.

Step 5: Raising Objection on Invoice by user department



Contd…

The nature of

query/objection can

be seen in “QUERY

RAISED” section.



The Govt. Counsel may

check the objection

raised by the

department under

“Query Raised on

Invoice” menu in Bill

Details Section

Step 6: Removing Objection by the Govt. Counsel



Contd…

• A Government Counsel

can also remove the

objections by a Click on

“Rectify” Link against the

invoice showing in the list

of invoices pending for

rectification and upload

the supporting

documents.



Contd…

• The Counsel may enter remarks in

support of the objections raised in

“Rectify Objection Remarks” box and

can also upload relevant documents

in PDF format.

• When he will click on the button

“Rectify Objection” a pop up message

will come and the rectification on the

objection will be submitted to

concerned officer who has raised

objection. The concerned officer on

his satisfaction either may forward bill

to higher authority or may mark

downward to re-examine the claim.



Step 7 : Tracking of Online Fee Bill

A Counsel can also track the

current status of the invoice

from the “Track Invoice”

tab under “Report” section.

• The list of all the invoices

generated by the Counsel

shall be displayed on

clicking the “Search” Tab.



Step 8 : List Pending bills for submission by the Counsel

• The bills “Pending for

Submission” by the counsel

will be displayed under “Bill

Details” section. A Counsel

can then choose to submit

the bills which are complete

in all respects.



Step 9 : Approved/Rejected List of Invoices

• Once the bills are

submitted, a Counsel can

see the bills which are

approved by the

department and which are

rejected by the department

in “Approved

Invoice”/“Rejected Invoice”

tab under “Bill Details”

section.



Processing of Bills by Central Diary of Department
• Once the bill is submitted, a

list of Invoices received by

the Central Diary of the

Department will be

displayed in the pending bill

section of Central Diary.

• The Central Diary shall

forward the invoice for

processing, to concerned

dealing assistant by Clicking

“Fwd. Invoice” link.



Contd…

• The Central Diary will then

forward the bill to concerned

dealing assistant by selecting

the dealing assistant’s name.

The remarks if any can be

entered there and the details

shall be saved.

• The Bill after that will be

forwarded to concerned

dealing assistant.



Processing of Bills by Dealing Assistant of Department

• The list of Invoices received

by the Dealing Assistant of

the Department will be

displayed in the Invoice

section of Dealing Assistant.

• The dealing Assistant can

see the invoice for

processing the bill by

Clicking “View Invoice” link.



Contd…

• The Dealing Assistant will

start processing the bill. He

can enter the remarks if any

and then save the details.

• He will then forward the

invoice to next concerned

dealing officer.



Processing of Bills by Dealing Officer (Level-1,2,) of Department

• List of Invoices received

by the next Dealing

Officer of the

Department will be

displayed in the

Pending Bill section of

Dealing Officer.



Contd…

• The Dealing Assistant

after doing the needful

will then forward the

invoice to the Account

Functionary to vet the

proposal by clicking

“Fwd. Invoice” link.



Processing of Bills by Account Functionary of Department

• List of Invoices received by

the Account Functionary of

the Department will be

displayed in the Invoice

section of Account

Functionary.

• After processing the bill he

will forward the invoice to

the Dealing Officer L-3.



Contd…

• Select Forwarded for

Further Action and Name of

Dealing Officer L-3, enter

the remarks and save

details.

• Bill will be forwarded to

Dealing Officer L-3 for

further action.



Processing of Bills by Dealing Officer (Level-3) of Department

• The invoices forwarded

to Dealing Officer L-3 of

the Department will be

displayed in the

Pending Bill section of

Login of Dealing Officer

L-3.



Contd…

• After processing the bills he

will forward the invoice to

the Head of Department

(HOD), for approval of the

payment of bill by clicking

“Fwd. Invoice” link.

• Bill will be forwarded to

Head of Department (HOD)

for approval.



Approval of Bills by Head of Department (HOD)

• List of Invoices received by

the HOD of the Department

for approval will be

displayed in the Pending Bill

section.

• The HOD will then approve

the bill and has to forward

the invoice to the DDO for

generating sanction, by

clicking “Fwd. Invoice” link.



Contd…

• The HOD will then select

DDO from the drop in

menu. HE will enter the

remarks if any and save the

details.

• HOD will then forward the

bill to DDO for generation

of Sanction.



Processing of Bills by DDO

• List of Sanctions to be

generated will be displayed

in the Pending for sanction

menu.

• The sanction will be

generated by clicking

“Generate Sanction” link on

the right side of the page.



Contd…

• The Sanction Details like

Sanction Date, Sanction

No., Sanction Amount,

Account Head and Financial

Year are to be entered and

the Details can be saved.



Contd…

• List of Sanctions to be

signed will be displayed in

the ‘Print for Sanction’

section of the page.

• Sanction can be viewed by

clicking on “view” on the

right side of the page.

• Sanction can be signed by

clicking on “sign” on the

right side of the page.



Contd…

• The Digitally Signed

Sanction in PDF

format will be

displayed thereafter.



Contd…

• Digitally Signed Sanction,

Invoice & Supporting

documents will be

submitted with PAO after

printing the same for final

disbursement/crediting the

money due on the bill in

the bank account of Govt.

Counsel.



Thank you…


